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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)

NOTIFICATION

New Delhi, the 4th November, 2024

Ref: HQ-PUBO013/1/2020-PUB-BIS (1074).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian standards, particulars of
which are given in the second column of the schedule hereto annexed have been established on the date indicated
against it in third column. The particulars of the standards, if any which are given in the fourth column shall also
remain in force concurrently till they are withdrawn on the date indicated against them in the fifth column.

SCHEDULE
Sl No., Year & Title of the Indian Date of No., Year & Title of the Date of
No. Standards Established Establishment Indian Standards to be withdrawal
withdrawn, if any
1M (2) (3) (4) (5)
1 IS 13560 : 2024 28 October 2024 IS 13560 : 1992 28 April 2025
Textiles — Drum Pulleys/Tr Textile Machinery and
Pulleys used in Ring Spinning and Accessories — Drum Pulleys
Doubling Frames — Specification used in Ring Spinning and
(First Revision) Doubing Frames —
Specification
2 IS 17929 (Part 4) : 2024 28 October 2024 NA NA
ISO 18692-4 : 2023
Textiles — Fibre Ropes for
Offshore Station Keeping
Part 4 Polyarylate
3 IS 17929 (Part 5) : 2024 28 October 2024 NA NA

ISO 18692-5 : 2024
Textiles — Fibre Ropes for
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|
No.

No., Year & Title of the Indian
Standards Established

Date of
Establishment

No., Year & Title of the
Indian Standards to be
withdrawn, if any

Date of
withdrawal

(1)

(2)

(3

4

()

Offshore Station Keeping
Part 5 Aramid

IS 18727 : 2024
Manifold Type Storage Water Tank
for All Glass Evacuated Tubes
Solar Collector Systems —
Specification

28 October 2024

NA

NA

IS 18815 : 2024
Textiles — Determination of
Volatile Organic Compound —
Methods of Test — Head-Space
and Automatic Liquid Sampler
(ALS) Gas Chromatographic Mass
Selective Detector Method

28 October 2024

NA

NA

IS 18884 : 2024
Environmental Impact Assessment
(EIA) and Environmental
Management Plan (EMP) for River
Valley and Hydroelectric Projects
— Guidelines

28 October 2024

IS 15845 : 2009
Environment Management
Plan for
Hydropower/Irrigation/ Flood
Control/Multipurpose River
Valley Projects

28 April 2025

1S 18892 : 2024
Textiles — Continuous
Multifilament Polypropylene Yarns
— Specification

28 October 2024

NA

NA

1S 18928 : 2024
ISO 24281 : 2021
Textiles — Biaxial Tensile
Properties of Woven Fabric —
Determination of Maximum Force
and Elongation at Maximum Force
Using the Grab Method

28 October 2024

NA

NA

IS 18982 : 2024
ISO/TR 24119 : 2015
Safety of Machinery — Evaluation
of Fault Masking Serial Connection
of Interlocking Devices Associated
with Guards with Potential Free
Contacts

28 October 2024

NA

NA

10

IS/IEC 61400-26-1 : 2019
Wind Energy
Part 26 Generation Systems

Section 1 Availability

28 October 2024

NA

NA

CHITRA GUPTA, Scientist G & DDG (Hallmarking)
[ADVT .-111/4/Exty./681/2024-25]
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